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Over2.7 lakhMT
paddy procured
instatesofar

CHANDIGARH, SEPTEMBER 30
During the kharif procurement
season-2025, a total of2,79,502.86
metrictonnes (MT) of paddy has
been procured from mandis. Of
this, 48,838.72 MT have already
been lifted. An official
spokesperson said paddy had
been procured from around
28,599 farmers across the state
so far. All these farmers were
registered on the Meri Fasal
Mera Byora portal.

A total of 408,182.41 MT of
paddy had arrived in various
mandis this season. Since the
commencement of procure-
ment on September 22, the
highest procurement has
been carried out by the Food
and Civil Supplies Depart-
ment, which has so far pro-
cured 169,427.82 MT. — TNS

State ranks 4th in crime rate RaoNarender meets senior

nationwide, says NCRBrep

Among top five most unsafe for women; conviction rates abysmally low

BHARTESH SINGH THAKUR

TRIBUNE NEWS SERVICE

CHANDIGARH, SEPTEMBER 30
Haryana  recorded the
fourth-highest crime rate in
the country in 2023, with
739.3 cases per one lakh pop-
ulation, according to the lat-
est National Crime Records
Bureau (NCRB) report. A
total of 2.24 lakh cases were
registered under the Indian
Penal Code (IPC) and Spe-
cial and Local Laws (SLL),
based on a mid-year popula-
tion estimate of 3.03 crore.
The state’s conviction
rate under IPC crimes was
only 30.9 per cent, while

Government of Punjab

DEPARTMENT OF HOUSING
AND URBAN DEVELOPMENT
(Housing-1 Branch)

NOTIFICATION OF THE SOCIAL
IMPRCT ASSESSMENT

Notification No: H-U-H1/97/2025-
6H1/1273
Dated: 30.09.2025

Greater Mohali Area
Development Authority, (GMADA),
a special Development Authority
constituted by the Government of
Punjab has been entrusted to do
planned development of Sahibzada
Ajit Singh Nagar (Mohali). In this
connection GMADA has proposed
to acquire land for development of
Aero City Expansion Project namely
Aerotropolis Pocket-H in village
Bakarpur, Bari, Kishanpura, Chatt
and Kurdi in the area of Tehsil
Mohali, District Sahibzada Ajit Singh
Nagar per drawing No. DTP, S.A.S
Nagar 2280/2016 dated
05.12.2016.

It is hereby notified that the
Social Impact Assessment shall be
carried out in consultation with the
concerned Gram Panchayat in the
affected area. The proposed
acquisition of aforesaid Project
would entail about 879.7643 acres
of land. This land shall be acquired
from villages Bakarpur, Bari,
Kishanpura, Chatt and Kurdi Tehsil
Mohali, District Sahibzada Ajit Singh
Nagar. Thus the affected area shall
be Villages Bakarpur, Bari,
Kishanpura, Chatt and Kurdi,
Tehsil- Mohali, District Sahibzada
Ajit Singh Nagar. The main
objectives of Social Impact
Assessment (SIA) is to:

a) Assess whether the proposed
acquisition serves
purpose.

b) Estimate number of affected
families and number of families
among them likely to be
displaced

c) Understand extent of land
public and private, houses,
settlements and other common
properties likely to be affected
by the proposed acquisition

d) Understand extent of land
proposed to be acquired is bare
minimum needed for the project

e) Analyse alternate place (if any)

f) Study of the Social impacts of
the project, and nature and cost
of addressing them and impact
of these costs on the overall
cost of the project vis-a-vis the
benefit of the project.

This notification is made under
the provision of Section-4(l) of “The
Right To Fair Compensation &
Transparency In Land
Acquisition, Rehabilitation &
Resettlement Act 2013”7, (NO. 30
OF 2013).

It is hereby notified that the
acquisition of land under the
proposed project falls under the
provision of Section 2(1)-(e) project
for planned development. Thus,
provision of Section 2 (2) i.e.
consent of GramSabha/Land
Owners is not required for this
project. It is to be noted that entire
Social Impact Assessment (SIA)
shall be carried out in consultation
with Panchayat and land owners.

The Social Impact Assessment
(SIA) shall commence from the date
of issuance of the Social Impact
Assessment (SIA) notification,
which shall be completed within 6
months. The important output of
the Social Impact Assessment (SIA)
shall include Social Impact
Assessment (SIA) report and Social
Impact Management Plan (SIMP)
along with the disclosure as
prescribed under section 6 of the
said act.

Any person interested in the
manner Social Impact Assessment
(SIA) is being carried out may
contact at the following address:-

The Collector, Urban
Development, Ground Floor, PUDA
Bhawan, Sector 62, Sahibzada Ajit
Singh Nagar, Punjab.
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under SLL cases it stood at
59.6 per cent. In 2022,
Haryana was ranked third
in terms of crime rate.

The highest crime rates
were reported in Kerala
(1,631.2), Delhi (1,602) and
Gujarat (806.3).

Haryana also ranked fifth
in crime rate against women,
with 110.3 cases per lakh
women. Delhi topped the list
with 133.6, followed by Telan-
gana (124.9), Rajasthan
(114.8) and Odisha (112.4).

The chargesheet rate in
Haryana was only 56 per cent
and conviction was abysmal-
Ly low at 13.6 per cent. Out of
6,006 cases where trials con-
cluded in 2023, only 818
resulted in conviction.

The NCRB data shows
nearly five cases of rape were
reported every day in
Haryana, totalling 1,772 inci-

KEY FINDINGS

Overall crime rate: 739.3 per
lakh population (4th-high-
estin India)

Conviction rate (IPC): 30.9%
Conviction rate (SLL): 59.6%

Crimes against women:
15,758 cases (5th-highest
crime rate in India),

1,772 rapes, 131 gan-
grapes, 207 dowry deaths,

5,191 cases of cruelty by
husbands/in-laws

Conviction rate: 13.6%

Crimes against children:
6,401 cases
(+4.3% from 2022),

2,142 cases under POCSO
Conviction rate: 27.2%

Atrocities against SCs: 352
trials completed; only 68
convictions (19.3%)

SUICIDE TRENDS (2023)

CRIME AGAINST CHILDREN AND WOMEN

B A total of 3,361 people commit-
ted suicide in Haryana in 2023,
marking an 11.2% decline from
2022. Of these, 16 deaths were
linked to drug or alcohol abuse,
while 28 deaths occurred due to
love-related issues.

B Among those who died by suicide
275 were housewives, 212 were
students, 156 were unemployed,
98 were agricultural labourers,
including nine women.

B Additionally, 18 people lost their
lives due to illegal or spurious
liquor in the state during 2023.

[ Haryana recorded the
highest number of cases
of miscarriage, infanticide,
foeticide, and child aban-
donment in India, with 112

The state also had the third-
highest rape rate per lakh pop-
ulation, at 12.4 cases. Chandi-
garh led with 17.9, followed by
Rajasthan at 12.8, while Goa

cases registered in 2023.

matched Haryana at 12.4.

dents, including 131 gan-
grapes. On average, nine cas-
es of kidnapping and abduc-
tion were recorded daily,
amounting to 3,204 cases.
There were also nine cases of
murder with rape or gan-
grape of women, 207 dowry
deaths, three acid attacks
and 5,191 cases of cruelty by
husbands or in-laws.

In addition, 788 cases of
procuration of minor
girls and 103 women-cen-
tric cybercrimes were
reported. Overall, 15,758
crimes against women
were registered in 2023

— a slight decline from
16,743 in 2022.

Crimes against children
rose by 4.3 per cent, with
6,401 cases registered in 2023.
These included 312 cases of
kidnapping and abduction of
minor girls for marriage and
2,142 cases under the Protec-
tion of Children from Sexual
Offences (POCSO) Act.

Under POCSO, there were
1,377 girl victims and 72 boy
victims in cases registered
under Sections 4 and 6, which
relate to penetrative sexual
assault and aggravated pene-
trative sexual assault.

The conviction rate in
child-related crimes was
27.2 per cent, as 541 convic-
tions were secured out of
1,986 cases where trials were
completed.

The NCRB data also high-
lighted poor justice delivery
in cases of atrocities against
Scheduled Castes. Out of
352 cases where trials con-
cluded, only 68 ended in
conviction — a conviction
rate of just 19.3 per cent.

In as many as 1,529 cases
disposed of by police in
2023, 702 (45.9 per cent)
were declared “false”.

GEETANJALI GAYATRI
TRIBUNE NEWS SERVICE

CHANDIGARH, SEPTEMBER 30
Sending out a clear mes-
sage that he wants to unite
the faction-ridden Con-
gress, newly appointed
state party chief Rao
Narender Singh today
went “leader-hopping” in
New Delhi, as he called on
party “seniors” and leaders
of various factions in the
state unit.

He met the newly appoint-
ed Congress Legislature
Party (CLP) leader Bhupin-
der Singh Hooda, Rajya
Sabha MP Randeep Singh
Surjewala, former Union
minister Birender Singh
and former minister Capt
Ajay Singh Yadav — also a
contender for the post of
state chief — to drive home
the point that he belongs to
no faction and would take
everyone along. Sirsa MP
Kumari Selja was, however,
not present as she was out
of the country.

Speaking to “The Tribune”,
Rao Narender said, “It is my
duty to meet every senior
leader and ensure that we all
work collectively to strength-
en the party and spread the
Congress’s ideology.”

Asked about the seeming
differences within the party,
he downplayed any discord,
saying that all leaders were
united in their commitment
to the Congress. “We are all
on the same page when it
comes to strengthening the
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Haryana Congress chief Rao Narender Singh with former CM

ort leadersvowstotakeallalong

Says will unite faction-ridd

Bhupinder Singh Hooda. TRIBUNE PHOTO

party. Everyone will come
together on a common plat-
form,” he claimed.

Planning to assume
charge formally within a
week, he said, “Before that,
I will visit my hometown
Narnaul to meet people.”

He said all senior leaders
were expected to be present
when he assumed office
and that would be the
beginning of them sharing
a common stage.

On the caste representa-
tion in the appointments of
the HPCC president and
Leader of the Opposition,
he said the decision was
made by the party high
command to ensure inclu-
sive leadership. “The Con-
gress is committed to repre-
senting every section of

society. This inclusiveness
will strengthen the party
further,” he said.

After following the Jat-SC
model in appointments, the
party has decided to give
the reins of the state chief to
an Ahir leader with a view
to countering the BJP’s
growing influence among
the OBCs since CM Nayab
Singh Saini took over as the
face of the government in
the state.

He also hit out at the rul-
ing BJP government, alleg-
ing that people were disillu-
sioned. “They feel let down
by the BJP, which has failed
to meet their expectations
in the past 11 years. There
is a growing desire among
people to embrace the Con-
gress,” he added.

Govt committed to womens
empowerment, says Saini

Stresses nutrition, health, education at ‘Poshan Maah’ event

CM Nayab Saini pays obeisance at Bhadrakali temple in Kurukshetra on Tuesday. TRIBUNE PHOTO

TRIBUNE NEWS SERVICE

KURUKSHETRA, SEPTEMBER 30
Chief Minister Nayab Singh
Saini today reiterated the
state government’s com-
mitment to strengthening

services for women and
children, stressing that
women’s empowerment
remains central to its wel-
fare agenda.

Addressing a state-level
programme to mark the

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
CLAUSION INDIA PRIVATE LIMITED

Corporate Person Is
Incorporated/ Registered

RELEVANT PARTICULARS
1 |Name Of Corporate Person  [Clausion India Private Limited
2 |Date Of Incorporation Of 26.03.2018
Corporate Person
3 |Authority Under Which Roc-Chandigarh

4 |Corporate Identity Number /
Limited Liability Identity
Number Of Corporate Person

U72900CH2018FTC041929

5 |Address Of The Registered
Office And Principal Office (If
Any) Of Corporate Person

Regus Business Center, SCO 54-55-56 Office
No. 316, 3rd Floor, Sector - 17A,
Chandigarh, India - 160017

Address, Telephone Number

6 |Liquidation Commencement | 30.09.2025
Date Of Corporate Person
7 |Name, Address, Email - Jagdish Singh Nain,

- (/0 Avm Resolution Professionals Lip, 8/28,

Sd/- Vikas Garg
Principal Secretary,
Govt. of Pb.
Department of Housing and
Urban Development

Place: Chandigarh
Dated: 29.09.2025
DPR/Pb/1324/12/2025-26/3814

ey e e And The Registration Number | (3rd Floor), W.E.A., Abdul Aziz Road, Karol
sr.| Village Area 0f The Liquidator Bagh, New Delhi 110005.
No.| Name K-M | (in acres) - Vip.clausion@gmail.com
1. |Bakarpur | 8113 | 10.2063 - 011 41486026/27, Mob. 9873088243
2. |Bari 266-17 | 33.3563 - 1BBI/IPA-003/IP-N00187/2018-2019/12415

) B-B 8  [Last Date For Submission Of {30.10.2025
3. |Kishanpura 35927 36 748.41 Claims
4 ChatT 369 -1 768854 Notice is hereby given that the Clausion India Private Limited has commenced voluntary
5. |Kurdi 52:7 | 10-9063] 1 jquigation on 30.09.2025.

Total 879.7643 ||| The stakeholders of Clausion India Private Limited are hereby called upon to submit a proof of

Date: 01.10.2025

Place: New Delhi

their claims, on or before 30.10.2025, to the liquidator at the address mentioned againstitem 7.
The financial creditors shall submit their proof of claims by electronic means only. Al other
stakeholders may submitthe proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Name and Signature of the Liquidator:
Jagdish Singh Nain

8th anniversary of
‘Poshan Maah’, the CM
said, “Over the past eight
years, the campaign has
become a key movement
to protect women’s health
and eliminate child mal-
nutrition. Its focus is on
improving nutrition
among children below six
years, adolescent girls,
pregnant women and lac-
tating mothers.”

Highlighting this year’s
‘Poshan Maah’ theme, he
said it was both broad and
action-oriented, covering
issues like controlling obe-
sity, improving childcare,
promoting local foods,
planting trees under the
‘Ek Ped Maa Ke Naam’
campaign, and encourag-
ing men’s involvement in
maternal and childcare.
“The aim is not just to
spread information but to
bring about lasting lifestyle
changes,” he added.

The Chief  Minister
underlined the govern-
ment’s initiatives, noting
that Haryana was the first
state to implement a Com-
prehensive Créche Policy
for working women. “A
woman’s health is a fami-
ly’s greatest asset. A
healthy woman is the foun-
dation of a strong family
and a strong family is the
foundation of a strong
India. Empowering women
strengthens society, so pri-
oritising women'’s health is
essential,” he said.

Narenders elevation triggers
dissentin Congress

RAVINDER SAINI

TRIBUNE NEWS SERVICE

ROHTAK, SEPTEMBER 30

The appointment of former
minister Rao Narender, an
OBC leader, as the new
Haryana Pradesh Congress
Committee (HPCC) presi-
dent has stirred fresh polit-
ical currents in Ahirwal
dominated by the Yadav
(Ahir) community.

His elevation is being
viewed as an effort to broaden
the Congress’s OBC outreach
and to revive the party’s
influence in Ahirwal, which
mainly includes Rewari,
Mahendragarh, and Guru-
gram districts, where the BJP
won 10 out of 11 seats in the
2024 Assembly elections.

The development has
also triggered internal dis-
sent, with senior Congress
leader, Capt Ajay Singh
Yadav, expressing his dis-
appointment. At the same
time, the move is seen as a
strategic counter to the
BJP’s OBC narrative, espe-
cially after the elevation of
Nayab Saini as CM.

A six-time former MLA and

Ajay Yadav voices disappointment, urges
party to introspect on decision

a prominent contender for
the post of HPCC president,
Yadav posted on X’: “Given
the Congress party’s steadily
declining performance in
Haryana, the party needs to
introspect on today’s deci-
sion. Rahul Gandhi’s desire
was to appoint a person with
a clean, unblemished, and
youthful leadership as presi-
dent of the Haryana Con-
gress. However, today’s deci-
sion appears to be the exact
opposite. This has led to a
complete decline in the
morale of party workers and
cadre,” he said, tagging lead-
ers, including Rahul Gandhi,
KC Venugopal and BK
Hariprasad.

“I respect the decision tak-
en by the party. However, 1
have conveyed my concern
during a phone conversation
with Hariprasad,” said Yadav,
who also served as national
president of the OBC depart-
ment of the Congress.

Naresh Chauhan, a politi-
cal observer, said appointing
an OBC leader as the HPCC
chief and that too from Ahir-
wal is a strategically move to
counter the BJP’s OBC nar-
rative. However, it would be
an uphill task for Rao Naren-
der, having lost three Assem-
bly elections.

“Capt Ajay Yadav remains
one of Ahirwal’s most influ-
ential Congress figures and
his discontent could affect
party prospects in the
region. Moreover, the influ-
ence of Rao Inderjit Singh
and the BJP’s strong pres-
ence among the local popu-
lace pose challenges for Rao
Narender to reclaim Con-
gress’ lost ground,” he said.

“In 2014, the party failed
to win even a single seat
across the 11 constituen-
cies. It managed to secure
two seats in 2019 and won
only one in the 2024 polls,”
he added.

INLDrakesup
‘cash-for-CLU’
case

CHANDIGARH, SEPTEMBER 30
The INLD today again raked up
the alleged cash-for-CLU case
against new HPCC president
RaoNarender Singh, saying the
Congress could not find an hon-
est person to head its state unit.

Addressing a press confer-
ence, INLD state chief Ram
Pal Majra said the case was
still subjudice. In 2013, Abhay
Chautala had released a CD
purportedly showing Singh
discussing a payment of Rs
30-50 crore with a journalist
and another man, allegedly in
exchange for a CLU for a 30-
acre plot in Gurugram.

Meanwhile, Singh claimed
that INLD leaders were making
politically motivated allegations.
He claimed that for many
years now, INLD leaders had
not appeared in court even
when summoned. “The INLD
neither brought evidence to
court nor dared to respond,
because it knows that the
video was edited. When the
INLD came forward with this
fake video, the Lokayukta
also investigated it. Forensic
investigation has proven that
the INLD video was edited,”
he added. — TNS

Brijendra to launch ‘Sadbhav Yatra' from Oct 5

Cong leader invites all senior party members to join march for unity

TRIBUNE NEWS SERVICE

CHANDIGARH, SEPTEMBER 30
Former Hisar MP Brijendra
Singh is set to embark on a
‘Sadbhav Yatra’ from Octo-
ber 5, beginning at Danoda
village in the Narwana con-
stituency. In its first phase,
the march will cover 14 con-
stituencies before expand-
ing across all 90 constituen-
cies of Haryana.

Inspired by Leader of
Opposition Rahul Gandhi,
Singh said the yatra is
aimed at countering the
divisive politics of the BJP.
“Sadbhav, meaning harmo-
ny, has come under stress in
the past decade, as the BJP
has exacerbated caste,
regional and communal dis-
cord in Haryana. The pri-
mary aim of the Sadbhav
Yatra is to revive bhaichara

S —

(brotherhood) in Haryanvi
society,” he said.

The march will highlight
both national and regional

issues, including alleged
‘vote chori’ (electoral mal-
practice)) unemployment,
paper leaks, poor law and
order, agrarian distress, griev-
ances of government employ-
ees, the new army recruit-
ment process and what Singh
described as a deterioration of
democratic institutions.
Calling the campaign a
people’s movement, Singh
said, “Congress has always
believed in unity and today

Haryana needs bhaichara
more than ever. This Yatra
is not just a political march;
it is a people’s mission to
restore harmony and to
raise the voice of farmers,
workers, youth, traders and
women. Through the Sadb-
hav Yatra, we are marching
together to reclaim the spir-
it of brotherhood and jus-
tice across all 36 biradaris
(communities) of Haryana.”

The padyatra will cover
2,600 to 2,800 km over six to
seven months. Its slogan —
“Congress ka Haath,
Bhaichaare ke Saath”
seeks to unite people under
the banner of social harmo-
ny. The yatra’s logo, featur-
ing two rising hands (orange
for valour and sacrifice,
green for agriculture and
prosperity), carries the Con-
gress hand at its centre with-

in a Tricolour circle to sym-
bolise inclusivity and unity.

The yatra, Singh added,
would also serve to mobilise
and energise Congress
workers after the 2024
Assembly elections. He
extended congratulations to
Bhupinder Singh Hooda
and Rao Narender Singh on
their appointments as CLP
leader and PCC president,
respectively.

Responding to questions,
Singh clarified that the
march is being organised
under the Congress flag. “I
have invited all MPs, Lok
Sabha candidates of 2024,
MLAs, and MLA candi-
dates of the October 2024
Assembly polls. All senior
leaders, including Hooda
and Rao Narender Singh,
have been called for the
march,” he said.
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